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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s).2570/2020
STATE BANK.OF INDIA Appellant(s)

VERSUS
MIS METENERE LIMITED Respondent(s)

(FOR ADMISSION and IA No0.54810/2020-STAY APPLICATION and IA
No.54811/2020-EXEMPTION FROM FILING AFFIDAVIT )

Date : 24-06-2020 This appeal was called on for hearing today.

CORAM
HON'BLE MS. JUSTICE INDIRA BANERJEE
HON'BLE MR. JUSTICE SURYA KANT
(VACATION BENCH)

For Appellant(s) Mr. Tushar Mehta,Solicitor General Of India
Ms. Misha, Adv.
Mr. Anoop Rawat,Adv.
Mr. Vaijayant Paliwal, Adv.
Ms. Jasveen Kaur, Adv.
Mr. S.S.Shroff, AOR

For Respondent(s) Mr. Ravindra Sadanand Chingale, AOR(Caveat)
Mr. Arvind Kumar Gupta,Adv.
Ms. Henna George, Adv.
UPON hearing the counsel the Court made the following
ORDER
Affidavits, if any, be filed within one week.
Reply thereto, if any, be filed within one week thereafter.
Let the appeal be listed for final hearing on
15.07.2020. It is obvious and hardly needs mention that
the order impugned 1in this case does not apply to any
other proceedings in respect of corporate debtors other
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%ﬁ%&?ﬂthan the respondent.
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(B.Parvathi) (Anita Rani Ahuja)
Court Master Assistant Registrar
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